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(c) whether the performance of the Company has improved after sanction
of revival package by Government, the details of performance during 2013-14 and
2014-15?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): (a) Scooters India Ltd. (SIL)
is a Board for Industrial and Financial Reconstruction (BIFR) referred sick company. A
proposal inter-alia involving T 201.96 crore of fund/mon-fund based support was approved

by the Government for revival of the company in January, 2013.

Sanction for release of T 20 crore as interest-free plan loan for working capital and
for ¥ 31.90 crore (out of T 70.38 crore as approved by Government for infusion as equity
for capital expenditure) have been issued. Sanction has also been issued for conversion of

plan/non plan loan of T 85.21 crore in to equity and waiver of interest of ¥ 26.37 crore.

(b) SIL has so far utilized the plan loan of ¥ 20 crore towards working capital and

T 4.02 crore of equity infusion towards capital expenditure.

(¢) Yes, the company registered a profit of T 13.60 crore in the year 2013-14 and
< 2.09 crore in the year 2014-15 (up to 30.09.2014).

Setting up of export-oriented industrial units in Public Sector

+2887. SHRIRAMDAS ATHAWALE: Will the Minister of HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES be pleased to state:

(a) the number of large and medium industrial units that have been set up in the

public sector, till date;
(b) the number of those units which are export-oriented out of those units;

(¢) whether Government proposes to set up some more export-oriented units, if

s0, the State-wise details thereof; and
(d) the details of programmes prepared for this financial year in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): (a) and (b) As per information
available in Public Enterprises Survey 2012-13 which was laid in the Parliament on
20.02.2014, there were 229 Central Public Sector Enterprises (CPSEs) in operation. Out
of these CPSEs, 60 CPSEs were engaged in export of goods and services.

TOriginal notice of the question was received in Hindi.
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(c) and (d) The decision of setting up of CPSEs, including export-oriented
units are taken by respective administrative Ministries based on the techno-economic

considerations.
People living in Rain Basera

2888. SHRIMATI NAZNIN FARUQUE: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(a) the number of homeless people living in Rain Basera in the country, State-

wise;

(b) the number of Rain Basera in the country and what type of facilities being
provided by Government thereto;

(¢) whether Government has made norms to establish Rain Basera in the country,
if so, the details thereof; and

(d) the steps being taken by Government for the betterment of homeless people in
the Country?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(SHRI M. VENKAIAH NAIDU): (a) and (b) The responsibility of providing shelters
to homeless primarily rests with the States/UTs. The State Governments are providing
shelters for homeless under various Schemes of the State. Information regarding the
number of homeless staying in the Rain Baseras in the States is not maintained at the

level of Central Government.

(c) and (d) To supplement the efforts of the State/UT Governments for providing
shelters to homeless, Ministry of Housing and Urban Poverty Alleviation has introduced
a new Scheme, namely ‘Shelter for Urban Homeless’” (SUH) as a component of National
Urban Livelihoods Mission (NULM). Under this scheme States/UTs will be provided
financial assistance to construct and maintain all-weather permanent shelters having
the basic infrastructure facilities like water supply, sanitation, safety and security. This
scheme is to be implemented in all district headquarter towns and other towns with a

population of one lakh or more as per the Census of 2011.
Credit Risk Guarantee Fund Trust

2889. SHRI D. KUPENDRA REDDY: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(a) whether Government has launched a unique Credit Risk Guarantee Fund Trust

(CRGFT) for low income housing; if so, the details thereof; and



